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 Title:  Papers  laid  on  the  Table  by  members/Ministers.

 12.04  hrs.

 PAPERS  LAID  ON  THE  TABLE

 THE  MINISTER  OF  AGRICULTURE  AND  MINISTER  OF  CONSUMER  AFFAIRS,  FOOD  AND  PUBLIC  DISTRIBUTION  (SHRI
 SHARAD  PAWAR):  ।  beg  to  lay  on  the  Table  a  copy  of  the  Standards  of  Weights  and  Measures  (Packaged  Commodities)  Second
 Amendment  Rules,  2005  (Hindi  and  English  versions)  published  in  Notification  No.  G.S.R.  143  (६)  ।  Gazette  of  India  dated  the  ist
 March,  2005  under  sub-section  (4)  of  section  83  of  the  Standards  of  Weights  and  Measures  Act,  1976.

 (Placed  in  Library.  See  No.  LT  1794/05)

 प्वत्  स्वभ्क  प्डटभ्क  प्हर  रख्कत्कक  इलहा

 (Placed  in  Library.  See  No.  LT  1795-98/05)

 THE  MINISTER  OF  FINANCE  (SHRI  P.  CHIDAMBARAM):  ।  beg  to  lay  on  the  Table  a  copy  of  the  Detailed  Demands  for  Grants  (Hindi
 and  English  versions)  of  the  Ministry  of  Finance  for  the  year  2005-2006.

 (  Placed  in  Library.  See  No.  LT  1799/05)

 ऋ्घ्  उट्ककटक  क  तथ्डड़  क़्कक्क  ए्ल  गक  कक  उढ़्ककक  क्  (श्  ककककर  पहस्कद)  :  अक्क्ट्कक्..  डहडब्टुख़्  स:
 SERS  कन्दक्ह  ज़ड़  -कडब्हास्तक्की  -ड्रहक्  एकक  एकक-एकक  TES  (डड्डुहन्दक  त्थ्ड़ड़  CERRO  सहस्व्वरण्की),  स्हभ्वड  प्डटभ्ड  प्हर  रट्ब्डछड़

 (1)  क़्क्ठुड़ड्  एहृव्  ड्  कण्कक  उ्बम्ड़क्  -ह:्म्ह्  कड़्  ककह  2005-2006  ज़क।

 (  Placed  in  Library.  See  No.  LT  1800/05)

 (2)  भवध्वद  उढ़डड््.  -्म्ह्  ज़ड़  क़कह  2005-2006  व्यस्क

 (  Placed  in  Library.  See  No.  LT  1801/05)

 THE  MINISTER  OF  WATER  RESOURCES  (SHRI  PRIYA  RANJAN  DASMUNS)I):  |  beg  to  lay  on  the  Table  a  copy  of  the  Detailed
 Demands  for  Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Water  Resources  for  the  year  2005-2006.

 (  Placed  in  Library.  See  No.  LT  1802/05)

 THE  MINISTER  OF  LABOUR  AND  EMPLOYMENT(SHRI  K.  CHANDRA  SHEKHAR  RAO):  ।  beg  to  lay  on  the  Table-

 (1)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Employeesਂ  Provident  Fund  Organization,  New  Delhi,  for  the
 year  2003-2004.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (  Placed  in  Library.  See  No.  LT  1803/05)



 (3)  A  copy  of  the  Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Labour  and  Employment  for  the  year
 2005-2006[p  13].

 (  Placed  in  Library.  See  No.  LT  1804/05)

 k14)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HEALTH  AND  FAMILY  WELFARE(SHRIMATI  PANABAKA  LAKSHM)):  On  behalf
 of  my  senior  colleague,  Dr.  Anbumani  Ramdoss,  |  beg  to  lay  on  the  Table  a  copy  of  the  Detailed  Demands  for  Grants  (Hindi  and
 English  versions)  of  the  Ministry  of  Health  and  Family  Welfare  for  the  year  2005-2006.

 (  Placed  in  Library.  See  No.  LT  1805/05)

 पह्हट्क-  अकजक्ह  क़ड़क  रकज़्छ  कहऋ्ल  (श्क  कु  रनूकद्व्कक  च्छाप्करक)  :  अब््कष्.  डह्टु्  ह  पहबहटन्क  इहत्रकक  एकक  म्ह  2005-
 2006  क़ड़  अन्कदकक्ह  ककक  कह्सतललक्क,  -्रहख़कम,  ज़ड़  एक  ME  (डड्डुहन्दक  त्थ्ड़ड़  CRS  सहस्व्वरण्की),  स्हभड  प्डटभ्ड  प्र  रब्डब  हल।

 (  Placed  in  Library.  See  No.  LT  1806/05)

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  FOOD  PROCESSING  INDUSTRIES(SHRI  SUBODH  KANT  SAHAY):  ।  beg  to  lay
 on  the  Table--

 (1)  A  copy  of  the  Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Food  Processing  Industries  for  the  year
 2005-2006.

 (  Placed  in  Library.  See  No.  LT  1807/05)

 (2)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Paddy  Processing  Research  Centre,  Thanjavur,  for  the  year
 2003-2004,  along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (2)  above.

 (3)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (2)  above.

 (  Placed  in  Library.  See  No.  LT  1808/05)

 रकज़्  अक्क  (्षक  ककल्कक  म्लह्न  :  अ्ष्ब्क्ष्..  डहडब्टुख़्  क  डनड़  NS  कत्ड  सम्कक-्कटम्क  प्हर  रट्ब्डछड़  हल्ह

 (1)  (ABA  %oE  )  XA  %0A  %oA  %0ASA@A*A  %0ALA  %o  A%0ASA  ‘A%0BA%0EA  %0A  A  %0  APA%A%0AnbAt,  BA%0EA%0ADA%0AZSSA%o0
 BA%0EA  A’A%0AA%0At  2003-2004  BA%0EA®  A‘A%0A%0A%0ACEAA%0BA%0E  |A%0A%0ASIA%0A  A%0ABNXA%  BA%0EA%0A’
 ABA%E  |A%A%0ASIA%0  (A%oAScxnA%A’  iA%olA%0A%0  +A%0AtTOA%ABVA%A%0A’  A°A%ATABA%0EA@HA %o  ।

 (दक्क)  नवबड्दव्म  TESS  -ड्ड़ह्न  व्यक्  च्च्छा  क़ब  ्मरह  2003-2004  क़ब  डकक्की  भ्क्कक्ह  ज़ड़  एक  GES  (डड्डुहन्दक  त्वथ्डड़  EE
 सहहस्व्वरण्की),  त्वथ्डड़  उन्कक  प्हर  SS

 (डकन्क्के  क़क्क्ड्डर  ।  SES ककब्ड़हन  व्यक्  च्च्च  क़ब  कह  2003-2004  क़ब  अ्हम्हक्वरणका  ज़ड़  स्ड़रव्कहर  दहरककताकला रक,  इई्क्ष  काक  एक  ass  (डड्डहन्दक

 (22)  उप्द्रसहद्रव्कक  (  .क  उक्षी  कक्ब्डटब्क  प्ड्त्डड  क़ड़्  स्हभ्वड  प्डटभ्ड  हर  ख़ख़न्ड  ड  दर  कड्हभ्ह. बक  क़ब  क़ड़रण्  दृश्डम्हनन्ह  हझभ्ब  ह्हरण्क्क  (डड्डहन्दक
 त्थ्ड़ड़  RSS  सवहस्करण्को),  |



 (  Placed  in  Library.  See  No.  LT  1809/05)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  ENVIRONMENT  AND  FORESTS(SHRI  NAMO  NARAIN  MEENA):  ।  beg  to  lay  on
 the  Tablea€ਂ

 (1)  A  copy  of  the  Ozone  Depleting  Substances  (Regulations  and  Control)  Amendment  Rules,  2004  (Hindi  and  English  versions)
 published  in  Notification  No.  5.0.  929.0  (६)  ।  Gazette  of  India  dated  the  17th  August,  2004  under  section  26  of  the  Environment
 (Protection)  Act,  1986.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (3)  A  copy  of  the  Notification  No.  S.O.  56  (E)  (Hindi  and  English  versions)  published  in  Gazette  of  India  dated  the  14th  January,  2005
 making  certain  amendments  in  the  Order  published  in  Notification  No.  5.0.  489  (६)  dated  30th  April,  2003  issued  under  section  3  of
 the  Environment  (Protection)  Act,  1986.

 (  Placed  in  Library.  See  No.  LT  1810/05)

 (4)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Central  Pollution  Control  Board,  Delhi,  for  the  year  2003-2004.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Central  Pollution  Control  Board,
 Delhi,  for  the  year  2003-04

 (5)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (4)  above.

 (  Placed  in  Library.  See  No.  LT  1811/05)

 (6) A  copy  of  the  Detailed  Demands  for  Grants  (Hindi  and  English  versions)  of  the  Ministry  of  Environment  and  Forests  for  the  year
 2005-2006.

 (  Placed  in  Library.  See  No.  LT  1812/05)

 स्हभ्वड  प्डटभ्ड  प्हर  रट्ब्डछड़  हल्ह
 प्त्ड

 (1)  (एक)  नड़ड़न्हभ्ह  इहस्टकटक्ल्  अड-ष्  TCR ज  र्बडक्क  स्क्रब  ककह  2003-2004  ie  क़क्क  एक  प्रकाशक  (डड्डहन्दक

 (दक्क)  नवड़ड़हन्हभ्क  इह्स्टक्  टज्ल  अड-ष्क  ह्ड़डह्कलक्न-का तकका,  र््डक्क  कब  ककह  2003-2004  ९०  ख़ह्ह्वरण्क  कक्क  स्करक्  द्हर  स्  अड़ड  क़.्वहर-  क
 -ड़व्हक्हरणक  (डड्डुहन्दक  त्थ्ड़ड़  SSE  सवस्कवरणक्की),  |

 (22)  उप्द्रसहद्रव्कक  (  3  उक्काा  Ss  प््त्ड्ड  ऋक्क  स्वभ्ब  प्डटभ्ड  हर  रख़्ड्कन्ड  ड  हूदूूए  कडव्ह्क.्क बक  क़ब  ववड़रण्  RRS क़भ्कक्क  हृडव्व्हरण्  (डड्डुहन्दक
 त्थ्ड़ड़  RSS  सहहस्क्वरण्की),  |

 (  Placed  in  Library.  See  No.  LT  1813/05)

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  AGRICULTURE  AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  CONSUMER
 AFFAIRS,  FOOD  AND  PUBLIC  DISTRIBUTION  (DR.  AKHILESH  PRASAD  SINGH):  |  beg  to  lay  on  the  Tablea€ਂ

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Food  Corporation  of  India,  New  Delhi,  for  the  year  2002-2003,
 along  with  Audited  Accounts.



 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Food  Corporation  of  India,  New  Delhi,
 for  the  year  2002-2003.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 (  Placed  in  Library.  See  No.  LT  1814/05)

 17.16  hrs.

 PAPERS  LAID  ON  THE  TABLE

 THE  MINISTER  OF  FINANCE(SHRI  P.  CHIDAMBARAM):  Sir,  |  beg  to  lay  on  the  Table  a  copy  of  the  Notification  No.30/2005-
 Customs  (Hindi  and  English  versions)  published  in  Gazette  of  India  dated  the  215  March,  2005,  seeking  to  impose  final  anti-dumping
 duty  on  Mica  pearl  pigment,  originating  in  or  exported  from  the  People's  Republic  of  China,  Japan,  United  States  of  America  and  the
 European  Union,  at  the  rates  recommended  by  the  designated  authority,  issued  under  sub-section  (7)  of  section  9A  of  the  Customs
 Tariff  Act,  1975.

 (Placed  in  Library.  See  No.  LT  1818/05)


